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-eyes to the blind in India and the Govern-
ment are not very keen to accept this help;
and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING, AND WORKS, HOUSING
AND URBAN DEVELOPMENT
(SHRI B.S. MURTHY): (a) No such
offer has been received by the Govern-
ment.

(b) Does not arise.

INVESTMENT BY ‘PUNJABIS STAYING IN
U.K. IN THEIR HoMe STATE

4367. SHRI YASHPAL SINGH :
Will the Minister of FINANCE be pleased
to state :

(2) whether the Punjab Chief Minister
has submitted a plan whereby the Punjabis
staying in U.K. and other countrics would
be encouraged to invest their carnings in
their home State;

(b) if so, 1‘\c details thereof; and

(c) the rcaction of the Government

thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI) (a) and (b) No such plan has
been submitted by the Punjab Chief
Minister.

() Does not arisc.
ExperRTs COMMITTEE ON TAX COLLECTION

4868. SHRI YASHPAL SINGH :
Will the Minister of FINANCE be picased
to stage :

(a) whether Government have decided
the personnel and terms of reference of
the proposed Experts Committec 1o suggest
cffective measures to streamlinc the tax
.collection and disposal of arrcars; and

(b) if not, by what time thcy will be
announced ?

THE MINISTER OF STATE IN THE
‘MINISTRY OF FINANCE (SHRI1P. C.
SETHI) :(a) No, Sir.

(b) A decision is expected 10 be taken
shertly.
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TeNURE OF PosT oF THE DEpUTY CONIROL-
LER, PRINTING (HEADQUARTER)

4869. SHRI DHIRESWAR KALITA:
Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be please to state :

(a) whether it is a fact that the post of
Deputy Controller, Printing in the Head-
quarters involves considerable public deal-
ings;

(b) whether there arc specific orders
that officers on sensitive posts should not be
allowed to continuc for more than three
years;

(c) whether it is a fact that a particular
officer in the department has been holding
the post for over five years; and

(d) if so, the action taken in the matter?
THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

PLANNING, AND WORKS, HOUSING
AND URBAN DEVELOPMENT):

(SHRI B. S. MURTHY: (2) No, Sir.
(b) Yes, Sir; but the post of Deputy

Controller, Printing, is not a ‘sensitive
post.
(c) Ycs Sir.

(d) The question of shifting the officer
to another assignment is under considera-
tion,
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